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OpEN COURT

CENTRAL ADMINISTRATIVE: TRIBl.NAL, ALLAHABAD BENCH
ALLAHA8AD

Allahabad : Dated this 10th day of November, 2000
Original Application No. 1241 pf 2000

-.CORArl:_
Si

Hon'ble I'T. Rafiquddin, J.M.

Hon'ble Mr. S. Siswas, A.M.

R.K. Trivedi S/o Late Shri Batuk Nath
Resident of 180, Gopal Nagar,

(Sri Upendra Nath, Advocate)
• • • • Applicant

Versus
1. Union of India through

,.
Ministry of Co~munication,
Department of Post, Oak Shawan,
NelJ Oethi_1.

2. The P.N.G., Kanpur.

• • • • • Respondents

r: .2l Hon'ble .ftr. Rafiguddin, J.M.

This uA has been filed by the applicant for a
direction to the respondents to disburse his pay and
a 110IJance as per order dated 20-8-1395 and as per pay
Slip for the month of August 2000 pa1d in September, 2000
and also stop recovery of RS.26,921/_ from his salary.
2. Ue have heard counsel for the applicant and
perused the record.
3. It has been painted out by the learned counsel
for the applicant that a representation dated 29-9-2000
addressed to the Post ~~ster General, Kanpur(Annexure_A_1)
1s still pending and no order has been passed so far.
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We, tharafure, dispose of this OA at the admission stage
with direction to tbe respondent no.2 to consider and
pass a sp~aking order on the aforesaid representation
of the applicant within three months from the date
of communication of the order. It is also provided
that no recovery from the salary of the applicant shall
be made till the order is passed by the responaent.
There shall be no order as to costs.
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